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 4)  GSR,  308(%)  publisheg  in
 Gazette  of  India  dated  rae
 April,  976  together  with  an  ex-
 Planatory  memorandum  [Placed

 alia
 See  No  LT-0740/

 (2)  A  copy  each  of  Notification
 Nos  GSR  297(E)  ang  208(K)
 (Hind:  and  English  versions)  pub-
 lished  in  Gazette  of  India  dated  the
 Zist  April,  1976,  issueq  under  the
 Central  Excise  Rules,  944  together with  an  explanatory  memorandym,
 [Placed  in  Library  See  No  LT-
 10741/76)

 (3)  A  copy  of  the  Nationalised
 Banks  (Management  ang  Miscel-
 Janeous  Provisions)  (Amendment)
 Scheme,  976  (Hind:  and  Enghsh
 versions)  published  in  Notifleation
 No  SO  088  in  Gazette  of  India
 dated  the  20th  March,  1976,  under
 sub-section  (5)  of  section  9  of  the
 Banking  Companies  (Acqu.sition
 and  Transfer  of  Undertakings)  Act,
 970  [Placed  in  Library  Sce  No
 LT-0742/76  |

 (4)  A  copy  of  the  Subsidiary
 Banks  (Appointment  of  Employee
 Directors)  (Amendment)  Rules,
 i976  (Hmd:  and  English  versions)
 published  in  Notification  No  80
 090  in  Gazette  of  India  dated  the
 20th  March,  ‘1976,  under  sub-section
 (3)  of  section  62  of  the  State  Bank
 of  India  (Subsidiary  Banks)  Act,
 959  [Placeg  wn  Library.  See  No
 LT-0743/76]

 Annvat  Rerort  or  General  INsU-
 RANCE  CORPORATION  oF  INDIA,  BOMBAY
 For  1974,  Reports  or  COMPTROLILRE  AND
 Avorron  GENERAL  or  INpra  ow  Unton
 GOVERNMENT  (POSTS  AND  TELEGRAPHS;
 7974.75  anp  (Comm™erctar)  Pint  II,
 ‘1974-75  AND  APPROPRIATION  ACCOUNTS
 (P  &  T),  1974-75,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRI-
 MATI  SUSHILA  ROHATGI);  I  heg
 to  lay  on  the  Table—
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 qa)  A  copy  of  the  Annual  Report
 (Hind:  and  English  versions)  of  the
 General  Insurance  Corporation  of
 Indie,  Bombay  for  the  year  ended
 Slst  December,  1974,  along  with  the
 Audited  Accounts  and  the  com-
 ments  of  the  Comptroler  and  Audi-
 tor  General  thereon,  under  sub-
 section  ql)  of  section  6l9A  of  the
 Companies  Act,  198.  [Placed  in  Lib-
 rary.  See  No  LT-0744/75},

 (2)  A  copy  each  of  the  following
 Reports  (Hindi  ang  English  ver~
 sions)  undey  article  5I(l)  of  the
 Constitution: —

 a)  Report  of  the  Comptroiler
 and  Auditor  General  of  India  for
 the  year  ‘1974-75,  Union  Govern-
 ment  (Post<  and  Telegraphs).
 [Placed  ा  Library,  See  No  LT.
 10745/76]

 {n)  Report  of  the  Comptroller
 ang  Auditor  Gentral  of  India  for
 the  year  975—Union  Government
 (Commercial)——Part  Y—Apprai-
 sal  of  the  working  of  the  Garden
 Reach  Workshops  Limited  [Plac-
 ed  wn  Library.  See  No  LT-0746/
 78]

 (3)  A  copy  of  Appropriation  Ac-
 counts,  Posts  and  Telegraphs  for
 the  year  ‘1974-75  (Hindi  and  Enghsh
 versions)  [Placed  tn  निवाई,  See
 No  L'T-20747/76}.

 Auprrep  Accounts  oF  CENTRAL  Sik
 Boarp  For  1973-74

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 VISHWANATH  PRATAP  SINGH):
 I  beg  to  lay  on  the  Table  a  copy  of
 tha  Auditeg  Accounts  (Hindi  and
 Enghsh  versions)  of  the  Central  Silk
 Board  for  the  year  ‘1978-74,  under
 sub-section  (4)  of  section  4  of  the
 Central  Silk  Board  Act,  1948,  [Placed
 wn  Library.  See  No  LT-0748/%76}.


